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The Constitution
(Amendment)

RECOMMENDATIONS OF THE
BUSINESS ADVISORY
COMMITTEE

Re : Allocation of time for
Government and other Business

THE VICE-CHAIRMAN
(SHRI PAWAN KUMAR
BANSAL) : I have to inform hon.
Members that the Business Advi-

sory Committee, at its meeting
held on 3lIst July, 1986, allotied
three hours for consxderatxon and
return of the Appropriation (No.4)
Bill, 1986, as passed by Lok Sabha
Time for the Bills was allotted at
the meeting held on 24th July,
1986 and announced in the House.

THE CONSTITUTION (AMEND-
MENT) BILL. 1984 ]¢0 amend article
371j—(Contd.)

THE VICE-CHAIRMAN
(SHRI PAWAN KUMAR
BANSAL) : Now, Bills for intro-
duction. Shri Chitta Basu, not
here. -
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We take up the earlier Bill
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